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\u lt Shri Rajendra Soni, counsel for the applicant.
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\‘\ ! Shri Manish Bhandari, counsel for the respondents.
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] I\ |  We have perused the records. We do not find ‘
Il I’i ' ;I‘i Iy » . -
\; i force in the Contempt Petition and the same is dismissed.
!

: '{%l Notices of the Contempt Petition are discharged.
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